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सड़क पररवहन और रािमागग मतं्रालय 

अजधसचूना 

नई दिल्ली, 3 फरवरी, 2025 

का.आ. 604(अ).—केन्द्रीय सरकार न,े राष्ट्रीय रािमागग अजधजनयम, 1956 (1956 का 48) (जिसे इसमें इसके 

पश्चात ् उक्त अजधजनयम कहा गया ह)ै की धारा 3क की उपधारा (1) के अधीन िारी की गई भारत सरकार के सड़क 

पररवहन और रािमागग मंत्रालय की अजधसूचना संख्या का.आ. 598(E) तारीख 12/02/2024, िो भारत के रािपत्र, 

असाधारण, भाग II, खण्ड 3, उपखंड (ii) में प्रकाजित की गई थी, द्वारा गुिरात राज्य के अमरेली जिल ेमें NH351 के 

दक.मी. 27 से दक.मी.154 (महुवा - सावरकंुडला - अमरेली - बगसरा - वजडया - ितेपरु) (प्रान्द्त ऑदफस अमरेली) तक के 

भूखण्ड पर टोल प्लािा के जनमागण, अनरुक्षण, प्रबंधन और प्रचालन के जलए उस अजधसूचना से उपाबद्ध अनुसूची में 

जवजनर्िगष्ट भूजम का अिगन करने के अपन ेआिय की घोषणा की थी ; 

और उक्त अजधसूचना का सार उक्त अजधजनयम की धारा 3क की उपधारा (3) के अधीन तारीख "१३ माचग २०२४ 

और १७ माचग २०२४" को "अवध टाइम्स " और "सन्द्डे टाइम्स " िोनों में प्रकाजित दकया गया था ; 

िबदक सक्षम प्राजधकारी को धारा 3-ग के तहत िायर आपजि प्राप्त हुई ह,ै जिस पर जवचार दकया गया ह ैऔर 

उसका उजचत रूप से जनपटान दकया गया; 

और सक्षम प्राजधकारी न ेउक्त अजधजनयम की धारा 3घ की उपधारा (1) के अनुसरण में, केन्द्रीय सरकार को अपनी 

ररपोटग िे िी ह ै; 

अतः अब, केन्द्रीय सरकार, सक्षम प्राजधकारी की उक्त ररपोटग  प्राप्त हो िाने पर और उक्त अजधजनयम की धारा 3घ 

की उपधारा (1) द्वारा प्रिि िजक्तयों का प्रयोग करत ेहुए, यह घोषणा करती ह ै दक उक्त अनुसूची में जवजनर्िगष्ट भूजम का 

पूवोक्त प्रयोिन के जलए अिगन दकया िाना चाजहए ; 
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और अब, केन्द्रीय सरकार, उक्त अजधजनयम की धारा 3घ की उपधारा (2) के अनुसरण में यह घोषणा करती ह ैदक 

इस अजधसूचना के रािपत्र में प्रकािन पर, उक्त अनुसूची में जवजनर्िगष्ट भूजम सभी जवल्लगंमों से मुक्त होकर आत्यजन्द्तक रूप 

से केन्द्रीय सरकार में जनजहत हो िाएगी ।  

अनसुचूी  

गिुरात राज्य के अमरेली जिल ेमें NH351 के दक.मी. 27 स ेदक.मी.154 (महुवा - सावरकंुडला - अमरेली - बगसरा - 

वजडया - ितेपरु) (प्रान्द्त ऑदफस अमरेली) के जलए अिगन की िाने वाली सरंचना सजहत अथवा सरंचना रजहत जववरण। 

राज्य का नाम: गुिरात                     जिल ेका नाम: अमरेली  

क्रजमक 

सखं्या 

सवके्षण सखं्या भजूम का प्रकार भजूम की प्रकृजत भजूम का क्षते्रफल 

(हेक्टेयर में) 

भूस्ट्वामी/ जहतबद्ध 

व्यजक्तयों का नाम 

1 2 3 4 5 6 

तालुक का नाम: कंुकवाव वजडआ  

गावं का नाम: खड़खड़ 

1 31 जनिी  कृजष  0.5977 िारिाबेन धीरूभाई पाघडाळ, 

जहरेन धीरूभाई पाघडाळ 

31 

गावं का नाम: नािापरु 

2 201 जमन जनिी  कृजष  0.0345 मेहुलभाई जवनुभाई पानसुररया, 

जचराग रमेिभाई पानसुररया, 

जविय रमेिभाई पानसुररया, 

प्रागिीभाई गोववंिभाई पानसुररया 

201 / 4 PAIKI 1  

3 206 जमन जनिी  कृजष  0.019 पानसुरीया लालिीभाई 

विरामभाई (२०६ पैकी ६ ) 

206 PAIKI 6 

4 206 जमन जनिी  कृजष  0.0271 लावड़ीया िेविंगभाई रािाभाई 

 ( २०६ पैकी १ / पैकी१ ) 

206 PAIKI 1/ PAIKI1 

5 206 जमन जनिी  कृजष  0.0412 लावड़ीया ियताभाई रािाभाई  

( २०६ पैकी १ / पैकी २ ) 

206 PAIKI 1/ PAIKI 2 

6 206 जमन जनिी  कृजष  0.0502 लावड़ीया ओघड़भाई रािाभाई 

 ( २०६ पैकी २ ) 

206 PAIKI 2 

7 206 जमन जनिी  कृजष  0.0248 लावड़ीया चंिभूाई ििाभाई  

( २०६ पैकी ४ ) 

206 PAIKI 4 

8 206 जमन जनिी  कृजष  0.1137 लावजड़या रायधनभाई ििाभाई 

(206 पैकी 5) 

206 PAIKI 5 

9 207 जमन जनिी  कृजष  0.0076 राणपररया गोरधनभाई ििुाभाई 



[भाग II—खण् ड 3(ii)] भारत का रािपत्र : असाधारण  3 

(२०७ पैकी १ ) 

207 PAIKI 1 

10 207 जमन जनिी  कृजष  0.0056 राणपररया हसमुखभाई धीरूभाई  

( २०७ पैकी ४) 

207 PAIKI 4 

तालुक का नाम: बगसरा  

गावं का नाम: वाघणीया िनुा 

11 176 जमन जनिी  कृजष  0.4852 गद़िया ियाबेन मनसुखभाई (176 

पैकी 1/ पैकी 2) 

176 PAIKI 1/ PAIKI 2 

12 176 जमन जनिी  कृजष  0.4041 गद़िया मुक्ताबेन परसोतमभाई 

(176 पैकी 1/ पैकी 1/ पैकी 1) 

176 PAIKI 1/ PAIKI 1/ PAIKI 

1 

13 176 जमन जनिी  कृजष  0.2726 गद़िया गोरधनभाई भीमाभाई 

(176 पैकी 2) 

176 PAIKI 2 

14 176 जमन जनिी  कृजष  0.2912 गद़िया जहमतभाई भीमाभाई (176 

पैकी 3) 

176 PAIKI 3 

15 176 जमन जनिी  कृजष  0.172 गद़िया नरेिभाई भीमाभाई (176 

पैकी 5) 

176 PAIKI 5 

16 356 जमन सरकारी  पडतर  2.1183 श्री सरकारी पड़तर 

356/1 B PAIKI 1 

गावं का नाम: डेरीपीपारीया 

17 112 जमन जनिी  कृजष  0.0271 लाभुबेन िंभूभाई त्रापसीया , 

प्रभाबेन िंभूभाई त्रापसीया , 

िेवरािभाई िंभूभाई त्रापसीया , 

काळूभाई िंभूभाई त्रापसीया 

( ११२ पैकी १ ) 

112 PAIKI 1 

18 112 जमन जनिी  कृजष  0.0324 त्रापसीया साकरबेन भीखाभाई 

( ११२ पैकी २ ) 

112 PAIKI 2 

19 113 जमन जनिी  कृजष  0.0235 त्रापसीया जहम्मतभाई भीखाभाई  

( ११३ पैकी १ ) 

113 PAIKI 1 

20 113 जमन जनिी  कृजष  0.026 त्रापसीया ियंतीभाई लालिीभाई , 



4  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

त्रापसीया सुरेिभाई लालिीभाई  

( ११३ पैकी २ ) 

113 PAIKI 2 

21 114 जनिी  कृजष  0.0216 त्रापसीया भीमभाई नानिीभाई  

( ११४ ) 

114 

22 115 जनिी  कृजष 0.0307 त्रापसीया भीमभाई नानािीभाई 

 ( ११५ ) 

115 

23 117 जनिी  कृजष  0.031 कानाणी ियंतीभाई िीवरािभाई 

 ( ११७ / पैकी १ ) 

117 / PAIKI 1 

24 117 जनिी  कृजष  0.0285 कानाणी प्रवीणभाई िीवरािभाई  

( ११७ / पैकी २ ) 

117 / PAIKI 2 

25 117 जनिी  कृजष  0.0542 कानाणी चतुरभाई िीवरािभाई  

( ११७ / पैकी ३ ) 

117 / PAIKI 3 

26 118 जमन जनिी  कृजष  0.0363 रजतलाल करिनभाई गोधाणी 

 ( ११८ ) 

118 

27 118 जमन जनिी  कृजष  0.0345 गोधाणी करिनभाई गोकळभाई 

 ( ११८ / पैकी १ ) 

118 / PAIKI 1 

28 118 जमन जनिी  कृजष  0.0466 जहम्मतभाई करिनभाई गोधाणी 

 ( ११८ / पैकी २ ) 

118 / PAIKI 2 

29 120 जमन जनिी  कृजष  0.0493 िेवरािभाई गोकळभाई ठूमर 

 ( १२० पैकी २ ) 

120 PAIKI 2 

30 120 जमन जनिी  कृजष  0.01 वल्लभभाई गोकळभाई ठूमर  

( १२० पैकी १ ) 

120 PAIKI 1 

31 121 जमन जनिी  कृजष  0.1343 ठुमर उकाभाई रणछोड़भाई, 

विीबेन उकाभाई ठुमर, रमेिभाई 

उकाभाई ठुमर( १२१ ) 

121 

32 122 जमन जनिी  कृजष  0.0246 समिुबेन राघवभाई ठुमर गु ना 

पत्नी , ियाबेन राघवभाई ठुमर , 

गोरधनभाई राघवभाई ठुमर , 
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हमेीबेन राघवभाई ठुमर , 

ियंतीभाई राघवभाई ठुमर , 

रमेिभाई राघवभाई ठुमर ( १२२ 

पैकी ३ ) 

122 PAIKI 3 

33 122 जमन जनिी  कृजष  0.1811 वल्लभभाई गोकळभाई ठुमर, 

िांताबेन वल्लभभाई ठुमर, 

परसोतमभाई वल्लभभाई ठुमर, 

मनुभाई वल्लभभाई ठुमर, 

आणंिभाई वल्लभभाई ठुमर 

( १२२ पैकी २ / पैकी १ ) 

122 PAIKI 2 / PAIKI 1 

34 122 जमन जनिी  कृजष  0.1203 ठुमर वालिीभाई गोकळभाई , 

विरामभाई वालिीभाई ठुमर, 

राणाभाई वालिीभाई ठुमर, 

प्रभाबेन वालिीभाई ठुमर, 

जवठलभाई वालिीभाई ठुमर, 

मनसुखभाई वालिीभाई ठुमर 

( १२२ पैकी २ / पैकी २ ) 

122 PAIKI 2 / PAIKI 2 

35 123 जनिी  कृजष  0.0319 प्रवीणभाई गोबरभाई तळाजवया  

( १२३ / पैकी १ ) 

123/ PAIKI 1 

36 123 जनिी  कृजष  0.0289 तळाजवया रमेिभाई गोबरभाई, 

रजसलाबेन रमेिभाई तळाजवया , 

हार्िगककुमार रमेिभाई तळाजवया , 

मौजलककुमार रमेिभाई तळाजवया  

( १२३ ) 

123 

37 124 जनिी  कृजष  0.0169 भािाभाई डायाभाई , मेघाभाई 

डायाभाई 

 ( १२४ ) 

124 

38 125 जमन जनिी  कृजष  0.008 चेतनकुमार काळूभाई तळाजवया 

 ( १२५ पैकी  

१ ) 

125 PAIKI 1 

39 126 जमन जनिी  कृजष  0.0382 मुक्ताबेन नारणभाई गोधाणी , 

धीरूभाई नारणभाई गोधाणी, 

जगरधरभाई नारणभाई गोधाणी, 
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दिनेिभाई नारणभाई गोधाणी  

( १२६ / २ ) 

126/2 

40 126 जमन जनिी  कृजष  0.0332 गोधाणी लाभुबेन नरिीभाई, 

गोधाणी दिपकभाई नरिीभाई, 

गोधाणी मुकेिभाई नरिीभाई, 

गोधाणी िैलेिभाई नरिीभाई, 

गोधाणी जनमुबेन नरिीभाई 

 ( १२६ - ३ -१ ) 

126 / 3-1  

41 127 सरकारी  पड़तर 0.0267 श्री सरकार 127 

127 

42 129 जनिी  कृजष  0.0761 उषाबेन मुकेिभाई ठुमर , मोजनका 

मुकेिभाई ठुमर, वैभव मुकेिभाई 

ठुमर  

( १२९ ) 

129 

43 130 जमन जनिी  कृजष  0.0165 रमेिभाई वेलाभाई ठुम्मर ( १३० 

/२ / पैकी ३ ) 

130 /2 / PAIKI 3 

44 130 जमन जनिी  कृजष  0.0242 िेन्द्तीभाई वेलाभाई ठुम्मर ( १३० 

/२ /पैकी  

२ ) 

130 /2 / PAIKI 2 

45 130 जमन जनिी  कृजष  0.0161 बाबूभाई वेलाभाई ठुम्मर ( १३० 

/२ /पैकी १ ) 

130 /2 / PAIKI 1 

46 130 जमन जनिी  कृजष  0.0165 ठुम्मर िीवरािभाई भायाभाई  

( १३० / १ पैकी ३ ) 

130 /1 PAIKI 3 

47 130 जमन जनिी  कृजष  0.0305 ठुम्मर नानिीभाई भायाभाई 

 ( १३० / १ पैकी १ ) 

130 /1 PAIKI 1 

48 137 जमन जनिी  कृजष  0.0457 कानाणी दकिोरभाई धरमिीभाई 

 ( १३७ / २ पैकी १ ) 

137 /2 PAIKI 1 

49 140 जमन जनिी  कृजष  0.021 प्रवीणभाई गोबरभाई तळाजवया 

 ( १४० पैकी १ / पैकी २ ) 

140 PAIKI 1 / PAIKI 2 
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50 140 जमन जनिी  कृजष  0.0199 रमेिभाई गोबरभाई तळाजवया 

( १४० पैकी १ / पैकी १ ) 

140 PAIKI 1 / PAIKI 1 

51 141 जमन जनिी  कृजष  0.018 नानिीभाई िंभूभाई तळाजवया 

(१४१ /१ / पैकी १ ) 

141/1/ PAIKI 1 

52 141 जमन जनिी  कृजष  0.0146 मगनभाई िंभूभाई तळाजवया 

 ( १४१ /१/ पैकी २ ) 

141/1/ PAIKI 2 

53 142 जमन जनिी  कृजष  0.0062 ठुम्मर िेवरािभाई रणछोड़भाई 

 ( १४२ पैकी १ / पैकी १ ) 

142 PAIKI 1 / PAIKI 1 

54 142 जमन जनिी  कृजष  0.0286 ठुमर उकाभाई रणछोड़भाई , 

विीबेन उकाभाई ठुमर , रमेिभाई 

उकाभाई ठुमर ( १४२ पैकी १ / 

पैकी २) 

142 PAIKI 1 / PAIKI 2 

55 143 जमन जनिी  कृजष  0.0198 रेखाबेन केिवभाई ठुम्मर , 

जवपुलभाई केिवभाई ठुम्मर  

( १४३ पैकी १ ) 

143 PAIKI 1 

56 143 जमन जनिी  कृजष  0.0187 रेखाबेन केिवभाई ठुम्मर , 

जवपुलभाई केिवभाई ठुम्मर  

( १४३ पैकी २ ) 

143 PAIKI 2 

57 144 जमन जनिी  कृजष  0.0645 मुकेिभाई जवरिीभाई राणपरीया 

 ( १४४ / २ पैकी १ ) 

144 / 2 PAIKI 1 

58 144 जमन जनिी  कृजष  0.0309 राणपरीया रमेिभाई जवरिीभाई 

 ( १४४ / २ पैकी २ ) 

144/2 PAIKI 2 

59 144 जमन जनिी  कृजष  0.0304 राणपरीया अिोकभाई जवरिीभाई 

( १४४ / २पैकी ३ ) 

144/2 PAIKI 3 

60 145 जनिी  कृजष  0.0257 ठुबर गोबरभाई भीखाभाई  

( १४६ ) 

145 

61 146 जनिी  कृजष  0.0224 ठुबर गोबरभाई भीखाभाई  

( १४६ ) 

146  
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62 147 जमन जनिी  कृजष  0.0099 धीरूभाई सविीभाई पानसुरीया , 

िसमतभाई सविीभाई पानसुरीया 

, प्रागिीभाई सविीभाई 

पानसुरीया , जहम्मतभाई 

सविीभाई पानसुरीया , 

िेवरािभाई सविीभाई पानसुरीया 

, कांताबेन बाबूभाई पानसुरीया , 

जवलासबेन बाबूभाई पानसुरीया , 

दकिोरभाई पानसुरीया , 

रािेिभाई बाबूभाई पानसुरीया  

( १४७ / २ ) 

147 / 2 

63 147 जमन जनिी  कृजष  0.0086 हरेिभाई भनुभाई पानसुरीया 

 ( १४७ / ३ पैकी १ ) 

147 / 3 PAIKI 1 

64 147 जमन जनिी  कृजष  0.01 पानसुरीया भवानभाई भनुभाई 

 ( १४७ / ३ पैकी २ ) 

147 / 3 PAIKI 2  

65 148 जमन जनिी  कृजष  0.0068 रमेिभाई काबाभाई घवा, 

िलसुखभाई काबाभाई घवा 

 ( १४८ / १ पैकी १ ) 

148 / 1 PAIKI 1  

66 148 जमन जनिी  कृजष  0.0145 मुक्ताबेन वाघिीभाई घवा, प्रफुल 

वाघिीभाई घवा, मनोि 

वाघिीभाई घवा ( १४८ / १ पैकी 

२) 

148 / 1 PAIKI 2  

67 148 जमन जनिी  कृजष  0.0071 घवा जवनुभाई काबाभाई ( १४८ / 

१ पैकी ३ ) 

148 / 1 PAIKI 3  

68 148 जमन जनिी  कृजष  0.0105 घवा विीबेन छगनभाई, घवा 

मधुभाई छगनभाई, घवा महिेभाई 

छगनभाई, घवा जवपुलभाई 

छगनभाई, घवा रजमलाबेन 

छगनभाई, घवा मंिुलाबेन 

छगनभाई ( १४८ / २ ) 

148 / 2 

गावं का नाम: नटवर नगर  

69 48 जमन जनिी  कृजष  0.0078 िेवरािभाई मोहनभाई अमीपरा, 

ियंतीभाई मोहनभाई अमीपरा  
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( ४८/१ ) 

48/1 

70 48 जमन जनिी  कृजष  0.0105 नीलेश्वरीबेन मनुभाई धाधल  

( ४८/३ ) 

48/3 

71 48 जमन जनिी  कृजष  0.031 नीलेश्वरीबेन मनुभाई धाधल  

( ४८ / ५ ) 

48 / 5 

72 48 जमन जनिी  कृजष  0.0994 िेसाई मगनभाई कानिीभाई 

 ( ४८ / ४ पैकी २ ) 

48/4 PAIKI 2 

73 49 जमन जनिी  कृजष  0.042 िेसाई धमेिभाई ियंतीभाई ( ४९ 

पैकी  

२ ) 

49 PAIKI 2 

74 49 जमन जनिी  कृजष  0.1074 िेसाई नारणभाई गोववंिभाई  

( ४९ पैकी  

१ ) 

49 PAIKI 1 

75 49 जमन जनिी  कृजष  0.1773 पाथर कांताबेन कनुभाई 49 पैकी 

3 

49 PAIKI 3 

76 50 जनिी  कृजष  0.0867 महने्द्रभाई जिलुभाई जगडा ( ५० / 

पैकी ३ ) 

50 / PAIKI 3 

77 50 जनिी  कृजष  0.1131 रणिीतभाई जिलुभाई जगडा ( ५० 

/ पैकी २ ) 

50 / PAIKI 2 

78 50 जनिी  कृजष  0.0298 ियरािभाई जिलुभाई जगडा ( ५० 

/ पैकी १ ) 

50 / PAIKI 1 

79 51 जमन जनिी  कृजष  0.0018 काछडीया करिनभाई नागिीभाई 

( ५१ पैकी  

१ ) 

51 PAIKI ! 

80 51 जमन जनिी  कृजष  0.0446 काछडीया मगनभाई पोपटभाई  

( ५१ पैकी ४ ) 

51 PAIKI 4 

81 53 जमन जनिी  कृजष  0.0381 मनीषभाई भीखाभाई चोवरटया 
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 ( ५३ पैकी ४) 

53 PAIKI 4 

82 53 जमन जनिी  कृजष  0.0445 सजवताबेन भीखाभाई चोवरटया, 

िोभाबेन भीखाभाई चोवरटया, 

मनीषभाई भीखाभाई चोवरटया, 

इलाबेन भीखाभाई चोवरटया, 

हतेलबेन भीखाभाई चोवरटया 53 

पैकी 2 

53 PAIKI 2 

83 54 जमन जनिी  कृजष  0.0145 वघाजसया केिुभाई नरिीभाई, 

ियाबेन केिुभाई वघाजसया, 

िगिीिकुमार केिुभाई वघाजसया, 

संियकुमार केिुभाई वघाजसया 

 ( ५४ पैकी २ ) 

54 PAIKI 2 

84 54 जमन जनिी  कृजष  0.0254 कोराट परेिकुमार गोरधनभाई 

 ( ५४ पैकी  

३ ) 

54 PAIKI 3 

85 54 जमन जनिी  कृजष  0.0094 कोराट पूवीिकुमार गोरधनभाई  

( ५४ पैकी ८ ) 

54 PAIKI 8 

86 55 जमन जनिी  कृजष  0.0758 जहरपरा बालूभाई रुडाभाई ( ५५ 

/ १ ) 

55 / 1  

87 94 जमन जनिी  कृजष  0.1886 अकबरी िलसुखभाई वल्लभभाई 

(94/1) 

94 / 1 

88 94 जमन जनिी  कृजष  0.0853 ठूमर िेवरािभाई रणछोड़भाई 

 ( ९४/२ पैकी १ ) 

94/2 PAIKI 1 

89 95 जमन जनिी  कृजष  0.0033 कंचनबेन रमणीकभाई काछडीया , 

अिोकभाई रमणीकभाई 

काछडीया, अजश्वनभाई 

रमणीकभाई काछडीया, 

घनश्यामभाई रमणीकभाई 

काछडीया 

 ( ९५ पैकी २) 

95 PAIKI 2 

90 95 जमन जनिी  कृजष  0.0195 िारिाबेन हरीभाई काछडीया, 
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राकेिभाई हरीभाई काछडीया, 

दिपकभाई हरीभाई काछडीया 

( ९५ पैकी १) 

95 PAIKI 1 

91 96 सरकारी  पड़तर  0.0107 गौचर ( ९६ ) 

96 

92 97 जमन जनिी  कृजष  0.0707 कटेजिया लविीभाई नथूभाई 

 ( ९७ / ५ ) 

97 / 5  

93 98 जमन जनिी  कृजष  0.0158 कटेजिया िांजतलाल धरमिीभाई 

( ९८ / २ पैकी १ ) 

98/2 PAIKI 1 

94 98 जमन जनिी  कृजष  0.0154 कटेजिया नरोतमभाई 

धरमिीभाई ( ९८ / २ पैकी २ ) 

98/2 PAIKI 2 

95 98 जमन जनिी  कृजष  0.0151 कटेजिया दिनेिभाई धरमिीभाई 

( ९८ / २ पैकी ३ ) 

98/2 PAIKI 3 

96 98 जमन जनिी  कृजष  0.0147 कटेजिया रािेिभाई धरमिीभाई 

( ९८ / २ पैकी ४ ) 

98/2 PAIKI 4 

97 98 जमन जनिी  कृजष  0.0615 कटेजिया हरिीभाई पुंिाभाई, 

गीताबेन हरिीभाई कटेजिया, 

अजनलभाई हरिीभाई कटेजिया, 

जवपुलभाई हरिीभाई कटेजिया 

 ( ९८ / ३ ) 

98 / 3 

98 98 जमन जनिी  कृजष  0.029 कटेजिया मगनभाई पुंिाभाई( ९८ 

/ ४ ) 

98/4 

99 98 जमन जनिी  कृजष  0.0277 कटेजिया भोवानभाई पुंिाभाई 

( ९८ / ५ पैकी १ ) 

98/5 PAIKI 1 

100 99 जमन जनिी  कृजष  0.2054 िेसाई गुणवंतराय भगवानभाई 

 ( ९९/१ ) 

99/1 

Total  8.0961   

 [फा. सं . GJ/P/V/13/2019/3D] 

अभय िैन, जनििेक 
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION 

New Delhi, the 3rd February, 2025 

S.O. 604(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and 

Highways, 598(E) Dated:12/02/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section 

(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to 

as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to 

the said notification for construction of Toll Plaza Maintenance, management and operation of NH351 in the stretch of 

land from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA - 

JETPUR)(prant office amreli) in the district of AMRELI in the state of GUJARAT.  

And whereas the substance of the said notification has been published in “AVADH TIMES” dated 13th 

March 2024 and “SUNDAY TIMES” dated 17th March 2024 under sub-section (3) of section 3A of the said Act;  

And whereas the Competent Authority has received objections filed under Section 3-C, considered and 

settled the same appropriately; 

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has 

submitted its report to the Central Government;  

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers 

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land 

specified in the said Schedule should be acquired for the aforesaid purpose;  

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby 

declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall 

vest absolutely in the Central Government, free from all encumbrances.   

SCHEDULE 

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch 

of land from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA - 

JETPUR) (prant office amreli) in the district of AMRELI in the state of GUJARAT.  

State: GUJARAT District: AMRELI  

Sl. No. Survey/Plot Number Type of Land Nature of Land Area  

(in Hectares) 

Name of Land 

Owner/Interested Person 

1 2 3 4 5 6 

Taluk: Kunkavav Vadia  

Village: Khadkhad  

1 31 Private  Agriculture 0.5977 SHARADABEN DHIRUBHAI 

PAGHADAL, HIREN 

DHIRUBHAI PAGHADAL 

31 

Village: Najapur  

2 201 Min Private  Agriculture 0.0345 MEHULBHAI VINUBHAI 

PANSURIYA, CHIRAG 

RAMESHBHAI PANSURIYA, 

VIJAY RAMESHBHAI 

PANSURIYA, PRAGJIBHAI 

GOVINDBHAI PANSURIYA 

201 / 4 PAIKI 1  

3 206 Min Private  Agriculture 0.019 PANSURIYA LALJIBHAI 

VASHRAMBHAI (206 PAIKI 

6) 

206 PAIKI 6 



[भाग II—खण् ड 3(ii)] भारत का रािपत्र : असाधारण  13 

4 206 Min Private  Agriculture 0.0271 LAVADIYA JESHINGBHAI 

RAJABHAI ( 206 PAIKI 1/ 

PAIKI1) 

206 PAIKI 1/ PAIKI1 

5 206 Min Private  Agriculture 0.0412 LAVADIYA JAYTABHAI 

RAJABHAI ( 206 PAIKI 1/ 

PAIKI 2) 

206 PAIKI 1/ PAIKI 2 

6 206 Min Private  Agriculture 0.0502 LAVADIYA OGHADBHAI 

RAJABHAI ( 206 PAIKI 2) 

206 PAIKI 2 

7 206 Min Private  Agriculture 0.0248 LAVADIYA CHANDUBHAI 

JASHABHAI ( 206 PAIKI 4) 

206 PAIKI 4 

8 206 Min Private  Agriculture 0.1137 LAVADIYA 

RAYADHANBHAI 

JASHABHAI (206 PAIKI 5) 

206 PAIKI 5 

9 207 Min Private  Agriculture 0.0076 RANPARIYA 

GORDHANBHAI DUDABHAI 

( 207 PAIKI 1) 

207 PAIKI 1 

10 207 Min Private  Agriculture 0.0056 RANPARIYA 

HASMUKHBHAI 

DHIRUBHAI ( 207 PAIKI 4) 

207 PAIKI 4 

Taluk: Bagasara  

Village: Vaghaniya Juna  

11 176 Min Private  Agriculture 0.4852 GADHIYA JAYABEN 

MANSUKHBHAI (176 PAIKI 

1/ PAIKI 2) 

176 PAIKI 1/ PAIKI 2 

12 176 Min Private  Agriculture 0.4041 GADHIYA MUKTABEN 

PARASOTAMBHAI (176 

PAIKI 1/ PAIKI 1/ PAIKI 1) 

176 PAIKI 1/ PAIKI 1/ PAIKI 1 

13 176 Min Private  Agriculture 0.2726 GADHIYA GORADHANBHAI 

BHIMABHAI (176 PAIKI 2) 

176 PAIKI 2 

14 176 Min Private  Agriculture 0.2912 GADHIYA HIMATBHAI 

BHIMABHAI (176 PAIKI 3) 

176 PAIKI 3 

15 176 Min Private  Agriculture 0.172 GADHIYA NARESHBHAI 

BHIMABHAI (176 PAIKI 5) 

176 PAIKI 5 

16 356 Min Government  Waste Land 2.1183 SHREE SARKARI PADTAR 
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356/1 B PAIKI 1 

Village: Deri Pipaliya  

17 112 min Private  Agriculture 0.0271 LABHUBEN SHAMBHUBHAI 

TRAPASIYA, PRABHABEN 

SHAMBHUBHAI 

TRAPASIYA, DEVRAJBHAI 

SHAMBHUBHAI 

TRAPASIYA, KALUBHAI 

SHAMBHUBHAI TRAPASIYA 

( 112 PAIKI 1) 

112 PAIKI 1 

18 112 min Private  Agriculture 0.0324 TRAPASIYA SAKARBEN 

BHIKHABHAI ( 112 PAIKI 2) 

112 PAIKI 2 

19 113 min Private  Agriculture 0.0235 TRAPASIYA HIMMATBHAI 

BHIKHABHAI ( 113 PAIKI 1) 

113 PAIKI 1 

20 113 min Private  Agriculture 0.026 TRAPASIYA JAYANTIBHAI 

LALAJIBHAI , TRAPASIYA 

SURESHBHAI LALAJIBHAI 

 ( 113 PAIKI 2 ) 

113 PAIKI 2 

21 114 Private  Agriculture 0.0216 TRAPASIYA BHIMBHAI 

NANAJIBHAI ( 114) 

114 

22 115 Private  Agriculture 0.0307 TRAPASIYA BHIMBHAI 

NANAJIBHAI ( 115) 

115 

23 117 Private  Agriculture 0.031 KANANI JAYANTIBHAI 

JIVARAJBHAI ( 117 / PAIKI 1) 

117 / PAIKI 1 

24 117 Private  Agriculture 0.0285 KANANI PRAVINBHAI 

JIVARAJBHAI ( 117 / PAIKI 2) 

117 / PAIKI 2 

25 117 Private  Agriculture 0.0542 KANANI CHATURBHAI 

JIVARAJBHAI ( 117 / PAIKI 3) 

117 / PAIKI 3 

26 118 min Private  Agriculture 0.0363 RATILAAL KARSHANBHAI 

GODHANI ( 118 ) 

118 

27 118 min Private  Agriculture 0.0345 GODHANI KARSHANBHAI 

GOKALBHAI ( 118 / PAIKI 1) 

118 / PAIKI 1 

28 118 min Private  Agriculture 0.0466 HIMMATBHAI 

KARSHANBHAI GODHANI ( 

118 / PAIKI 2) 
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118 / PAIKI 2 

29 120 min Private  Agriculture 0.0493 DEVRAJBHAI GOKALBHAI 

THUMMAR ( 120 PAIKI 2)  

120 PAIKI 2 

30 120 min Private  Agriculture 0.01 VALLABHBHAI 

GOKALBHAI THUMAR ( 120 

PAIKI 1) 

120 PAIKI 1 

31 121 min Private  Agriculture 0.1343 THUMMAR UKABHAI 

RANCHHODBHAI, VAJIBEN 

UKABHAI THUMMAR, 

RAMESHBHAI UKABHAI 

THUMMAR ( 121) 

121 

32 122 min Private  Agriculture 0.0246 SAMJUBEN RAGHAVBHAI 

THUMAR SPOUSE OF THE 

DECEASED , JAYABEN 

RAGHAVBHAI THUMAR, 

GORDHANBHAI 

RAGHAVBHAI THUMAR, 

HEMIBEN RAGHAVBHAI 

THUMAR, JAYANTIBHAI 

RAGHAVBHAI THUMAR, 

RAMESHBHAI 

RAGHAVBHAI THUMAR  

( 122 PAIKI 3) 

122 PAIKI 3 

33 122 min Private  Agriculture 0.1811 VALLABHBHAI 

GOKALBHAI THUMAR, 

SHANTABEN 

VALLABHBHAI THUMAR, 

PARSOTAMBHAI 

VALLABHBHAI THUMAR, 

MANUBHAI VALLABHBHAI 

THUMAR, AANANDBHAI 

VALLABHBHAI THUMAR  

( 122 PAIKI 2 / PAIKI 1 ) 

122 PAIKI 2 / PAIKI 1 

34 122 min Private  Agriculture 0.1203 THUMAR VALJIBHAI 

GOKALBHAI, 

VASHARAMBHAI 

VALJIBHAI THUMAR, 

RANABHAI VALJIBHAI 

THUMAR, PRABHABEN 

VALJIBHAI THUMAR, 

VITHALBHAI VALJIBHAI 

THUMAR, MANSUKHBHAI 

VALJIBHAI THUMAR ( 122 

PAIKI 2 / PAIKI 2 ) 
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122 PAIKI 2 / PAIKI 2 

35 123 Private  Agriculture 0.0319 PRAVINBHAI GOBARBHAI 

TALAVIYA ( 123/ PAIKI 1) 

123/ PAIKI 1 

36 123 Private  Agriculture 0.0289 TALAVIYA RAMESHBHAI 

GOBARBHAI, RASILABEN 

RAMESHBHAI TALAVIYA, 

HARDIKKUMAR 

RAMESHBHAI TALAVIYA, 

MAULIKKUMAR 

RAMESHBHAI TALAVIYA  

( 123 ) 

123 

37 124  Private  Agriculture 0.0169 BHADABHAI DAYABHAI , 

MEGHABHAI DAYABHAI  

( 124 ) 

124 

38 125 Min Private  Agriculture 0.008 CHETANKUMAR KALUBHAI 

TALAVIYA ( 125 PAIKI 1) 

125 PAIKI 1 

39 126 Min Private  Agriculture 0.0382 MUKTABEN NARANBHAI 

GODHANI, DHIRUBHAI 

NARANBHAI GODHANI, 

GIRDHARBHAI NARANBHAI 

GODHANI, DINESHBHAI 

NARANBHAI GODHANI ( 126 

/ 2 ) 

126/2 

40 126 Min Private  Agriculture 0.0332 GODHANI LABHUBEN 

NARSHIBHAI, GODHANI 

DIPAKBHAI NARSHIBHAI, 

GODHANI MUKESHBHAI 

NARSHIBHAI, GODHANI 

SHAILESHBHAI 

NARSHIBHAI, GODHANI 

NIMUBEN NARSHIBHAI  

( 126 / 3 -1 ) 

126 / 3-1  

41 127 Government  Waste land 0.0267 SHREE SARKAR 127 

127 

42 129 Private  Agriculture 0.0761 USHABEN MUKESHBHAI 

THUMMAR, MONIKA 

MUKESHBHAI THUMMAR, 

VAIBHAV MUKESHBHAI 

THUMMAR ( 129) 

129 

43 130 min Private  Agriculture 0.0165 RAMESHBHAI VELABHAI 

THUMMAR ( 130 /2 / PAIKI 3) 
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130 /2 / PAIKI 3 

44 130 min Private  Agriculture 0.0242 JENTIBHAI VELABHAI 

THUMMAR ( 130 /2 / PAIKI 2) 

130 /2 / PAIKI 2 

45 130 min Private  Agriculture 0.0161 BABUBHAI VELABHAI 

THUMMAR ( 130 /2 / PAIKI 1) 

130 /2 / PAIKI 1 

46 130 min Private  Agriculture 0.0165 THUMMAR JIVRAJBHAI 

BHAYABHAI ( 130 /1 PAIKI  

3 ) 

130 /1 PAIKI 3 

47 130 min Private  Agriculture 0.0305 THUMMAR NANAJIBHAI 

BHAYABHAI ( 130 /1 PAIKI  

1 ) 

130 /1 PAIKI 1 

48 137 min Private  Agriculture 0.0457 KANANI KISHORBHAI 

DHARAMASHIBHAI ( 137 /2 

PAIKI 1) 

137 /2 PAIKI 1 

49 140 min Private  Agriculture 0.021 PRAVINBHAI GOBARBHAI 

TALAVIYA ( 140 PAIKI 1 / 

PAIKI 2 ) 

140 PAIKI 1 / PAIKI 2 

50 140 min Private  Agriculture 0.0199 RAMESHBHAI GOBARBHAI 

TALAVIYA ( 140 PAIKI 1 / 

PAIKI 1 ) 

140 PAIKI 1 / PAIKI 1 

51 141 min Private  Agriculture 0.018 NANAJIBHAI 

SHAMBHUBHAI TALAVIYA 

( 141/1/ PAIKI 1) 

141/1/ PAIKI 1 

52 141 min Private  Agriculture 0.0146 MAGANBHAI 

SHAMBHUBHAI TALAVIYA 

( 141/1/ PAIKI 2) 

141/1/ PAIKI 2 

53 142 min Private  Agriculture 0.0062 THUMMAR DEVRAJBHAI 

RANCHHODBHAI ( 142 

PAIKI 1 / PAIKI 1) 

142 PAIKI 1 / PAIKI 1 

54 142 min Private  Agriculture 0.0286 THUMMAR UKABHAI 

RANCHHODBHAI , VAJIBEN 

UKABHAI THUMMAR, 

RAMESHBHAI UKABHAI 

THUMMAR ( 142 PAIKI 1 / 

PAIKI 2 ) 

142 PAIKI 1 / PAIKI 2 

55 143 min Private  Agriculture 0.0198 REKHABEN KESHAVBHAI 
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THUMMAR, VIPULBHAI 

KESHAVBHAI THUMMAR 

 ( 143 PAIKI 1) 

143 PAIKI 1 

56 143 min Private  Agriculture 0.0187 REKHABEN KESHAVBHAI 

THUMMAR, VIPULBHAI 

KESHAVBHAI THUMMAR  

( 143 PAIKI 2 ) 

143 PAIKI 2 

57 144 min Private  Agriculture 0.0645 MUKESHBHAI VIRJIBHAI 

RANPARIYA ( 144 / 2 PAIKI 

 1 ) 

144 / 2 PAIKI 1 

58 144 min Private  Agriculture 0.0309 RANPARIYA RAMESHBHAI 

VIRJIBHAI ( 144/2 PAIKI 2 ) 

144/2 PAIKI 2 

59 144 min Private  Agriculture 0.0304 RANPARIYA ASHOKBHAI 

VIRJIBHAI ( 144/2 PAIKI 3 ) 

144/2 PAIKI 3 

60 145 Private  Agriculture 0.0257 THUMBAR GOBARBHAI 

BHIKHABHAI ( 145 )  

145 

61 146 Private  Agriculture 0.0224 THUMBAR GOBARBHAI 

BHIKHABHAI ( 146 )  

146  

62 147 min Private  Agriculture 0.0099 DHIRUBHAI SAVJIBHAI 

PANSURIYA, JASMATBHAI 

SAVJIBHAI PANSURIYA, 

PRAGJIBHAI SAVJIBHAI 

PANSURIYA, HIMMATBHAI 

SAVJIBHAI PANSURIYA, 

DEVRAJBHAI SAVJIBHAI 

PANSURIYA, KANTABEN 

BABUBHAI PANSURIYA, 

VILASBEN BABUBHAI 

PANSURIYA, KISHORBHAI 

BABUBHAI PANSURIYA, 

RAJESHBHAI BABUBHAI 

PANSURIYA ( 147 / 2) 

147 / 2 

63 147 min Private  Agriculture 0.0086 HARESHBHAI BHANUBHAI 

PANSURIYA ( 147 / 3 PAIKI 1) 

147 / 3 PAIKI 1 

64 147 min Private  Agriculture 0.01 PANSURIYA BHAVANBHAI 

BHANUBHAI ( 147 / 3 PAIKI 

 2 ) 

147 / 3 PAIKI 2  
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65 148 min Private  Agriculture 0.0068 RAMESHBHAI KABABHAI 

GHAVA, DALSUKHBHAI 

KABABHAI GHAVA ( 148 / 1 

PAIKI 1 ) 

148 / 1 PAIKI 1  

66 148 min Private  Agriculture 0.0145 MUKTABEN VAGHAJIBHAI 

GHAVA, PRAFUL 

VAGHAJIBHAI GHAVA, 

MANOJ VAGHAJIBHAI 

GHAVA ( 148 / 1 PAIKI 2 ) 

148 / 1 PAIKI 2  

67 148 min Private  Agriculture 0.0071 GHAVA VINUBHAI 

KABABHAI ( 148 / 1 PAIKI 3 ) 

148 / 1 PAIKI 3  

68 148 min Private  Agriculture 0.0105 GHAVA VAJIBEN 

CHHAGANBHAI, GHAVA 

MADHUBHAI 

CHHAGANBHAI, GHAVA 

MAHESHBHAI 

CHHAGANBHAI, GHAVA 

VIPULBHAI CHHAGANBHAI, 

GHAVA RAMILABEN 

CHHAGANBHAI, GHAVA 

MANJULABEN 

CHHAGANBHAI ( 148 / 2 ) 

148 / 2 

Village: Natwar nagar  

69 48 Min  Private  Agriculture 0.0078 DEVRAJBHAI MOHANBHAI 

AMIPARA, JAYANTIBHAI 

MOHANBHAI AMIPARA  

( 48/1) 

48/1 

70 48 Min  Private  Agriculture 0.0105 NILESHVARIBEN 

MANUBHAI DHADHAL  

( 48/3) 

48/3 

71 48 Min  Private  Agriculture 0.031 NILESHVARIBEN 

MANUBHAI DHADHAL ( 48 / 

5 ) 

48 / 5 

72 48 Min  Private  Agriculture 0.0994 DESAI MAGANBHAI 

KANJIBHAI ( 48/4 PAIKI 2) 

48/4 PAIKI 2 

73 49 Min Private  Agriculture 0.042 DESAI DHARMESHBHAI 

JAYANTIBHAI ( 49 PAIKI 2 ) 

49 PAIKI 2 

74 49 Min Private  Agriculture 0.1074 DESAI NARANBHAI 
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GOVINDBHAI ( 49 PAIKI 1) 

49 PAIKI 1 

75 49 Min Private  Agriculture 0.1773 PATHAR KANTABEN 

KANUBHAI 49 PAIKI 3 

49 PAIKI 3 

76 50 Private  Agriculture 0.0867 MAHENDRABHAI JILUBHAI 

GIDA ( 50 / PAIKI 3) 

50 / PAIKI 3 

77 50 Private  Agriculture 0.1131 RANJITBHAI JILUBHAI 

GIDA ( 50 / PAIKI 2) 

50 / PAIKI 2 

78 50 Private  Agriculture 0.0298 JAYRAJBHAI JILUBHAI 

GIDA ( 50 / PAIKI 1) 

50 / PAIKI 1 

79 51 Min Private  Agriculture 0.0018 KACHHADIYA 

KARSHANBHAI NAGJIBHAI 

( 51 PAIKI 1) 

51 PAIKI ! 

80 51 Min Private  Agriculture 0.0446 KACHHADIYA MAGANBHAI 

POPATBHAI ( 51 PAIKI 4) 

51 PAIKI 4 

81 53 Min Private  Agriculture 0.0381 MANISHBHAI BHIKHABHAI 

CHOVATIYA ( 53 PAIKI 4) 

53 PAIKI 4 

82 53 Min Private  Agriculture 0.0445 SAVITABEN BHIKHABHAI 

CHOVATIYA, SHOBHABEN 

BHIKHABHAI CHOVATIYA, 

MANISHBHAI BHIKHABHAI 

CHOVATIYA, ILABEN 

BHIKHABHAI CHOVATIYA, 

HETALBEN BHIKHABHAI 

CHOVATIYA 53 PAIKI 2 

53 PAIKI 2 

83 54 Min Private  Agriculture 0.0145 VAGHASIYA KESHUBHAI 

NARSHIBHAI, JAYABEN 

KESHUBHAI VAGHASIYA, 

JAGDISHKUMAR 

KESHUBHAI VAGHASIYA, 

SANJAYKUMAR 

KESHUBHAI VAGHASIYA  

( 54 PAIKI 2 ) 

54 PAIKI 2 

84 54 Min Private  Agriculture 0.0254 KORAT PARESHKUMAR 

GORDHANBHAI ( 54 PAIKI 3) 

54 PAIKI 3 

85 54 Min Private  Agriculture 0.0094 KORAT PURVISHKUMAR 

GORDHANBHAI ( 54 PAIKI 8) 
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54 PAIKI 8 

86 55 Min Private  Agriculture 0.0758 HIRPARA BALUBHAI 

RUDABHAI ( 55/1) 

55 / 1  

87 94 Min Private  Agriculture 0.1886 AKABARI DALASUKHBHAI 

VALLABHABHAI (94/1) 

94 / 1 

88 94 Min Private  Agriculture 0.0853 THUMAR DEVRAJBHAI 

RANCHHODBHAI ( 94/2 

PAIKI 1) 

94/2 PAIKI 1 

89 95 Min Private  Agriculture 0.0033 KANCHANBEN 

RAMNIKBHAI 

KACHHADIYA, ASHOKBHAI 

RAMNIKBHAI 

KACHHADIYA, 

ASHVINBHAI RAMNIKBHAI 

KACHHADIYA, 

GHANSHYAMBHAI 

RAMNIKBHAI 

KACHHADIYA ( 95 PAIKI 2) 

95 PAIKI 2 

90 95 Min Private  Agriculture 0.0195 SHARDABEN HARIBHAI 

KACHHADIYA, 

RAKESHBHAI HARIBHAI 

KACHHADIYA, DIPAKBHAI 

HARIBHAI KACHHADIYA 

 ( 95 PAIKI 1) 

95 PAIKI 1 

91 96 Government  Waste Land 0.0107 GAUCHAR ( 96) 

96 

92 97 Min Private  Agriculture 0.0707 KATESHIYA LAVJIBHAI 

NATHUBHAI ( 97/5) 

97 / 5  

93 98 Min Private  Agriculture 0.0158 KATESHIYA SHANTILAAL 

DHARAMSHIBHAI ( 98/2 

PAIKI 1) 

98/2 PAIKI 1 

94 98 Min Private  Agriculture 0.0154 KATESHIYA 

NAROTAMBHAI 

DHARAMSHIBHAI ( 98 / 2 

PAIKI 2 ) 

98/2 PAIKI 2 

95 98 Min Private  Agriculture 0.0151 KATESHIYA DINESHBHAI 

DHARAMSHIBHAI ( 98/2 

PAIKI 3) 

98/2 PAIKI 3 
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96 98 Min Private  Agriculture 0.0147 KATESHIYA RAJESHBHAI 

DHARAMSHIBHAI ( 98/2 

PAIKI 4) 

98/2 PAIKI 4 

97 98 Min Private  Agriculture 0.0615 KATESHIYA HARJIBHAI 

PUNJABHAI, GITABEN 

HARJIBHAI KATESHIYA, 

ANILBHAI HARJIBHAI 

KATESHIYA, VIPULBHAI 

HARJIBHAI KATESHIYA 

 ( 98/3) 

98 / 3 

98 98 Min Private  Agriculture 0.029 KATESHIYA MAGANBHAI 

PUNJABHAI( 98/4) 

98/4 

99 98 Min Private  Agriculture 0.0277 KATESHIYA BHOVANBHAI 

PUNJABHAI( 98/5 PAIKI 1) 

98/5 PAIKI 1 

100 99 Min Private  Agriculture 0.2054 DESAI GUNVANTRAY 

BHAGVANBHAI ( 99/1) 

99/1 

Total 8.0961   

 [F. No. GJ/P/V/13/2019/3D] 

ABHAY JAIN, Director 
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